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Joint Committee Report in the matter of Original 

Application No.59/2024(CZ), Amit Kumar & Anr Vs State 

of Rajasthan & Ors order dated 15/03/2024 passed by 

Hon’ble NATIONAL GREEN TRIBUNAL CENTRAL ZONE BENCH, 

BHOPAL 

 

1. Hon’ble NATIONAL GREEN TRIBUNAL CENTRAL ZONE BENCH, BHOPAL 

by order dated 15/03/2024 has directed inter-alia as follows: -   

 

7. We deem it just and proper to call a report on the matter in issue, in present 

application, from a Joint Committee consisting of:  

   (i) One Representative from the Collector Sikar (Rajasthan)  

   (ii) One Representative from the Department of Water Resource, River 

Development Rajasthan  

   (iii) One Representative from Ground Water Department, Government of 

Rajasthan (Rajasthan) 

    (iv) One Representative from the Central Pollution Control Board.  

           (v) One Representative from the Rajasthan State Pollution Control Board. 

 8. The Committee is directed to submit the factual and action taken report within six 

weeks. The State PCB will be the nodal agency for coordination and logistic 

support 

 

2. In compliance to the Hon’ble NGT order the District Collector vide order dated 

04/04/2024 has appointed ADM(Administration), Sikar, Rajasthan State Pollution 

Control Board vide order dated 11/03/2024  has appointed Regional officer Sikar, 

Central pollution Control Board  vide order dated 22/03/2024  has appointed 

Scientist- B, CPCB, Bhopal,  Ground water Department vide order dated 05/04/2024 

has appointed Senior Hydrogeologist, Sikar, Water Resource Department vide order 

dated 23/04/2024 has appointed Executive. Engineer, WRD Sikar (Collectively 

Enclosed at  Annexure-1) 

 

3. The Joint committee conducted a meeting on dated 25/04/2024 and plan to visit the  

Kantali River area of Tehsil- Khandela, District Sikar, Tehsil- Udaipurwati, Neem Ka 

Thana, Khetri, District- Neem Ka Thana, Tehsil- Gudha Gorji, Chirawa, Jhunjhunu, 

District Jhunjhunu, Tehsil- Rajgarh District Churu on dated 02/05/2024 and 

03/05/2024 with the officials of Mining Department and representatives of Revenue 

departments  of four Districts. The Committee has asked Water resource department, 

Ground Water department to provide relevant information in this case. The 

Committee   has also asked Tehsildars, District Sikar, Neem Ka Thana, Jhunjhunu, 

Churu to provide information of Kantali river and nearby area according to the 

revenue record, mining department to provide information of sand mining/action 

taken against illegal sand mining. Joint Committee has randomly visited Kantali River 

and Catchment area of   various villages of District Sikar, Neem Ka Thana, Jhunjhnu 

and Churu and reported that: - 

 

A. The Kantali river is the main river of Shekhawati region. This river dependent 

on the rainy season. The main catchment area of river is adjoining area of 

Tehsils Khandela, District Sikar, Tehsil Neemka Thana, Udaipurvati, District 

Neem ka Thana. The Kantali river become fully developed near village 

Guhala of District Neem ka Thana and flowing approx. 95 KM through 
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various villages of District Neem Ka Thana, District Jhunjhunu and District 

Churu. This river disappears in Tehsil Rajgarh District Churu. 

B. The river is dry and no water is reported in the river. In some place there was 

kacha Road in the River Bed, which is often used by the nearby villagers for 

transportation.  

C. The Ground Water Department, Sikar, Jhunjhunu, Churu has reported that 

there is no piezometer installed in the Kantali River area of  block Khandela, 

Neem ka Thana, Udaipuwati, Khetri, Chirawa, Rajgarh etc to calculate ground 

water level. The Khandela, Neem ka Thana, Udaipuwati, Khetri, block  are 

categorised in overexploitation area. (Annexure 2) 

D. The Water resource Department has submitted that 17 numbers of 

dams/anicuts have been constructed by the department in the catchment area 

of Kantali River. Out of Which 08 Dams are located in the District Sikar and 

09 Dams are located in the District Neem Ka Thana.(Annexure-   3  ) 

E. The Tehsildar Khandela, District Sikar vide letter dated 02/05/2024 has 

informed that there is no encroachment in the Kantali River, near village 

Sewali, Guwaria, Kotri luharwas, Tiwari ki Dhani no-1, Beramay luharwas. 

These are the nearest village of Kantali River. The width of River is different -

different in these villages. The minimum width of River is 08 meter in Sewali 

Village and maximum width of River is 220 meter in Kotri 

Luharwas.(Annexure-  4  ) 

F. The team has started the visit from tehsil- Khandela, District Sikar. Water 

Resource Department has constructed the Dam at near  Kotri Luharwas under 

the Kotri minor irrigation project. Presently there is no water in the Dam. The 

overflow of the Dam flowing through the channel near villages of  Tehsil 

Khandela and entered in to the near village Guhala of District Neem ka Thana, 

where the rain water from other area also joins and the river become 

developed. The Team has also visited Budwali Dhani Anicut constructed by 

Water Resource Department. There is no rainy water in the said Anicut. 

 

  
                                                      Kotri Dam 
 

 
                                 Budwali Dhani Anicut 
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G. Committee has observed pits in the nallah coming from the Chokdi, Jhakda 

Village this nalla meets in Kantali River, near village Guhala,  These pits were   

created due to excavation of river earth by unknown persons. Present 

conditions seems that these pits are not fresh pits as brushes/weeds was grown 

in the area. 

  

  

H. The Tehsildar Neem Ka Thana, District Neem Ka Thana vide letter dated 

01/05/2024 has informed that there is no encroachment in the Kantali River 

near village Nersinghpuri, Karanpur, Tiwadi ka Bas, Dehra, Bandhawala 

Bhopalpura. However some part i.e. 0.60  Ha. encroachment on land in village 

Guhala, on which proceedings under   section 91 A of LR Act are being 

initiated. The width of the river in the villages of the Tehsil varies from minimum 20 

meters to 400 meters as per the revenue record (Annexure-5) 

I. The team has also reported that a pakka road has been constructed on the 

River bed near kalideh Mandir, village Bandawala Bhopalpura, there was no 

way leave a path during the flow of water on the paved road above the river 

bed.  
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J. The Tehsildar Udaipuwati, Dist- Neemka Thana vide letter dated 09/05/2024 

has informed that there is no encroachment in the village Katlipura, 

Jagdishpura, Papdakurd, Ramnagar, Jodhpura, Papda kala, Rajeevpura, 

Manaksas. However, some part of the river encroach by farmer for agriculture 

purpose at village Bagoli on which proceedings under   section 91 A of LR 

Act are being initiated. The minimum width of the River in Rajeevpura is 30 

to 40 meter, whereas the maximum width is 430 to 440 meter in Bagoli, 

Tehsil- Udaipurwati, Distt- Neem ka Thana.( Annexure-   6 )  

K. Committee has observed that the River bed is rough and deep & larger pits in 

the River bed at Bagoli, Jodhpura, pachlangi, papdakurd  and nearby area. 

These pits have been created due to mining of sand. During inspection no sand 

mining were reported, however regular mining of sand in the river bed cannot 

be ruled out. 
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L. The committee has also reported that some part of land of river is encroach by 

farmer for agriculture purpose. It was also noted that kaccha road has been 

constructed in the River Bed 

 

 

  

M. It was reported that pakka road (Bhagoli Neem Ka Thana) constructed on the 

river bed at Bhagoli. there was no way leave a path during the flow of water 

on the paved road above the river bed 

 

N. The Tehsildar, Khetri, District  Neem Ka Thana vide letter dated 08/05/2024 

has informed that there is no encroachment in the village Sunari, Padewa, 

Kankariya. Tehsildar has also reported that in the village Norangpura the flow 

area of the river is registered in the khatedari. The khasra no 742/561,744/561, 

745/561, 793/561  & 794/561 is registered in the Niji Khatedari. The Khasra 

no 628, 638  and 743/561 is registered in  Government Account. There is no 

encroachment in the government area, however no pakka construction in the 

Niji Khatedari of River Bed.(Annexure- 7 ) 

O. The Thesildar, Guda Goarji, Distt- Jhunjhunu vide letter dated 16/05/2024 has 

informed that there is no encroachment in the river bed at  near village 

Bhatiwad, Bhasvisna, Basmana, Hanslasar, Ked, Khatkad, Nagali Nirwan, 

Shiyonathpura, Ramnagar. It has been noted that in some areas, the local 

people have started river area and its bed for cultivation purpose. Tehsildar has 

also reported that in village Heerwana, Naatas, Mainpura, there is 

encroachment in the River Bed, the Stay of Rajasthan High Court is effective. 
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the width of the river in the villages of the Tehsil varies from minimum 04 

meter to 1800 meter. (Annexure- 8 ) 

 

 

 

 

 

P. The Thesildar, Jhunjhunu, Distt- Jhunjhunu vide letter dated 16/05/2024 has 

informed that there is no encroachment in the river bed at  near village 

Chinchroli, Islampur. However in village Bharounda Khurd, Makhar, Bagar 

and Bharounda Kalan, total 34 no of  illegal encroachment has been reported  

for which the case has been registered and order for removing the 

encroachment has been issued under section 91.   The width of the river in the 

villages of the Tehsil Jhunjhunu varies from minimum 40 meters to 1540 

meters as per the revenue record. (Annexure-  9  ). 

Q. The Tehsildar , Chirawa, Distt- Jhunjhunu vide letter dated 10/06/2024 has 

informed that there is no encroachment in the river bed at  near village 
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Kudana, Bhaktavarpura, Solana, Mahrampur, Keharpura, Kurd, Budaniya. 

Team has reported that some areas, the local people have started river area and 

its bed for cultivation purpose.  Teshildar has also reported that at present 

according to the Jamabandi  2074-77, the Number of Kadmi Gear Khatedar on 

the river bed 57 in Dhatarwala, 13  on Kutubpura, 03 in Haripura, 106 in 

Lamba Gothara,,  63 in village Bajawa, 06 in Bhawanipura, 25 in Alipur and  

03 in Gowala.  The reiver bed is flat in the villages of Tehsil Chirawa. The 

width of the river in the villages of the Tehsil Chirawa varies from minimum 

08  meters to 1840 meters as per the revenue record  (Annexure-  10 ). 

R. The Kantli river finally becomes extinct in  Tehsil  Rajgarh of Churu. The 

Tehsildar  Rajgarh, Distt- Churu vide letter dated 20/05/2024 has informed 

that in village Bhudawas for removing encroachment by the people under 

section 91 is proposed. As per the revenue record, the width of the river in 

tehsil Rajgarh varies from minimum 15 meters to 52 meters (Annexure-11) . 

At the time of visit, riverbed is not visible  in said tehsil, river  bed is using for 

agriculture/ cultivation purpose by the local farmers.  

 

 

 

 

4. Mining Department reply and action taken against  illegal mining: -  In 

Compliance to the orders of Ho’ble NGT, New Delhi, The Department of Mines and 

Petroleum, Government of Rajasthan has issued  order on dated 16/05/202023 and 

18/05/2023  to impose  Environment Compensation on  illegal mining/ transportation 

of Bajri.(Annexure-12) The mining Department has submitted following reply and  

action taken against the illegal Mining/ transportation of river sand. :- 

 

A. The Mining Engineer, Department of Mining & Geology, Sikar vide letter 

dated 01/05/2024 has reported that no lease has been sanctioned for Sand 

Mining in the Katali River. Department has also informed that earlier  Extra 

Royalty collection contract  was allotted from year 12/09/1997 to 11/09/1999, 

01/04/2003 to 31/05/2003, and 15/05/2004 to 23/09/2013for sand mining near 

in village Kotri, Luharwas of River Katali. Presently no mining activity is the 

area. However, the departmental has imposed penalty and   compensation (As 
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per NGT directions) to the illegal mining of Sand/transformation and storage. 

Department has identified total 420 violation cases in financial year 2015-16 

to 2023-24 and  recovered Total  Rs 32470558 as penalty and Total 

compensation Rs 17700000 according to the  direction of NGT from  420 

cases (Annexure 13) 

B. The Assistant Mining Engineer, Department of Mining & Geology, Neem Ka 

Thana vide letter dated 03/05/2024 has reported that no lease has been 

sanctioned for Sand Mining in the Katali River area of District Neem Ka 

Thana. However, the departmental has imposed penalty and   compensation 

(As per NGT directions) to the illegal mining of Sand/transformation and 

storage.   Department has identified total 54 violation cases in financial year 

2019-20 to 2023-24 and  recovered Total  Rs 2048100 as penalty and Total 

compensation Rs 2100000 according to the  direction of NGT from  54 cases 

(Annexure 14) 

C. The Mining Engineer, Department of Mining & Geology, Jhunjunu has 

informed that one lease is valid till period upto 02/05/2025 for the mining of 

sand from river/nallah of Tehsil Khetri, Distt- Neem Ka Thana and Tehsil 

Buhana District Jhunjhunu in favour of M/S Mateshwari Minerals Care. 

Except above no mining is permitted in Kantali River and near by area. 

However, the departmental has imposed penalty and   compensation (As per 

NGT directions) to the illegal mining of Sand/transformation and storage.  

Department has identified total 89 violation cases in financial year 2019-20 to 

2023-24 and recovered Total Rs 6080000 as penalty and Total compensation 

Rs 6100000 according to the  direction of NGT from  89 cases (Annexure 15)  

 

 

5. Conclusion and Recommendation: -  The Kantali river is the main river of 

Shekhawati region. This river dependent on the rainy season. The main catchment 

area of river is adjoining area of Tehsils Khandela, District Sikar, Tehsil Neemka 

Thana, Udaipurvati, District Neem ka Thana. The Kantali river become fully 

developed near village Guhala of District Neem ka Thana and flows approx. 95 KM 

through various villages of District Neem Ka Thana, District Jhunjhunu and District 

Churu. This river disappears in Tehsil Rajgarh of District Churu. The river is dry and 

no water is reported in the river. The width of the river bed varies in the villages of Tehsils 

of each District. In some place there was kacha Road in the River Bed, which is often 

used by the nearby villagers for transportation. The committee found that the river bed 

was uneven, there were deep holes in the riverbed, there was farming, and some 

places there was no way leave a path during the flow of water on the paved road 

above the river bed. Committee has also observed sign of illegal mining near various 

villages such as village Bagoli, Jodhpura, Pachlangi, Papdakurd  etc. The mining 
department is continuously taking action against illegal mining. In view of above the 
committee has recommended following  that:- 

1. The Water Resource Department should prepare detailed Project Report for 

Rejuvenation of  Kantali River and should also take action to remove the identified 

encroachment on the River bed with the help of the district  administration and other 

concerning department such as Mines, PWD etc. The River bed should be levelled so 

that water can flow without obstruction.  

2.  The District Administration, Sikar, Neem Ka Thana, Jhunjhunu and Churu should 

remove illegal encroachment on the River bed in their jurisdiction. 

3. The Mines Department should regular raid/check the area affected by illegal mining 

on the river bed and take action as per prevailing  departmental rules/regulations 

against the people involved in illegal mining.  
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The report is being submitted for kind perusal of Hon'ble National Green Tribunal Central Zone Bench, BHOPAL 

(Poraveen Tain 

Kumar Jain) 
Scientist- B, CPCB, Bhopal 

(Dinesh kuma 

(Pradeep Kumar Asnani) 
RO,RSPCB, Sikar 

Sr. Iydrogeologist, Ground Water 
Department Sikar 

(Ranjeet Singh Godara) 
ADM(Adm), District Sikar 

Nathmal Khedhar 
(Xen, Water Resource Department, GoR, 
Sikar) 

( 
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CPCB 

.1012/17/2024-1.AW-RD-BHOPAL/I7321L2U 

GUy-302004 

ufafefa: 

y: NGT OA No. 59/2024(CZ) "Amit Kumar & Anr. Vs. State of Rajasthan &% 

qfaru qfHr, -5, arr rdi, Tr 462016 

tfrufyH: 0755-2775385, 2775386 

f: 22 Tá, 2024 
Most urgent 

TQI 34HIR SGi HIHIG ARI Factual & Action Taken Report T4R G* 3: HAE HaR 

ft eUTE TTTTAZ:0755-2775384 

LiFE 

NGT Case 

3 t4 Hd o I og o Id fA47 fai yd Factual & Action Taken Report H44 

-H7: 
cpcb.bhopal@gmail.com, 4HTE: ww.cpcb.nic.in 

Ttf rg TK, ftrft-110032 
qCATT #:011-43102030 
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Rajasthan State Pollution Control Board Headquarter, 4, Institutional Area, Jhalana Doongri, Jaipur-302004 Phone : 0141- 2716804, 2716800 e-mail : member-secretary(@rpcb.nic.in Helpline No. :0141-2716877 

Date: 11l03 l2024 No. 

Regional Officer, 
Raiasthan State Pollution Control Board, 
Sikar 

Cuh: - Hon'ble National Green Tribunal order dated 16.02.2024 in Original Application No. 
27/2024(CZ), Kailash V/s State of Rajasthan & Ors. 

With reference to above subject matter, it is to inform that the Hon'ble NGT by order 
dated 16.02.2024 directed inter-alia as follow: 

6. We deem it just and proper to call a report on the matter in issue, in present applicotion, 
from a Joint Committee consisting of: 

() One Representative of Collector, District Sikar (Rajasthan,) 

(ii)One Representative of State Pollution Control Board, (Rajasthan.) 

7. The Committee is directed to submit the factual and action taken report within six 

weeks. 

The State PCB will be the nodal agency for coordination and logistic support. 

You are hereby nominated as member of the committee and also appointed as Nodal 

Officer on behalf of RSPCB with the direction to ensure compliance of Hon'ble NGT order and 

file the compliance report of order dated 16.02.2024. The Hon'ble NGT order dated 16.02.2024 

is enclosed with this letter for ready reference. 

Enclosed-As above 

Copy to following for information and for compliance of Hon'ble NGT order dated l6.02.2024 

1. District Collector, Sikar 

(Vijai N.) 
Member Secretary 

Rajkaj Ref 
5990884 

Signatur� y¡lid Meny Secretary 
Digitally signed by V,ái 
DesignationMerb Secretary 
Date: 2024.03. N143:38 1ST 

Reason: Approe 

.FI0(562) RPCB/Legal/NGT2024Z126 
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No:- 12 

To, 

Sir, 

Sr. No. 

1 

No. 

The Regional Officer, 

Copy: 
1, 

office of the Incharge Hydrogeologist (Survey & Research ) Ground Water Department, Sikar. 

Rajasthan State Pollution Control Board, 
Sikar. 

The Ground Water Department under the above subject is preparing a reprentative 
information from sikar and sent to your for necessary action. 

Government of Rajasthan 

Name 

Subject:- Regarding Information of One Representative from the Ground Water 
Department, Sikar Government of Rajasthan. 

Dinesh Kumar 
Designation 
Senior Hydrogeologist 

Date: 

The District Collector, Sikar. 

Mobile No. 
9829175305 

oslou2o24 

E-Mail 
hydroskr@gmail.com 

Incharge Hydrogeologist 
Ground Water Department Sikar. 

Date: 

Incharge Hydrogeologist 
Ground Water Department Sikar. 
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Kantli River is the main river of Shekhawati region. It is originating near 
village Gidhalya of Shrimadhopur tehsil. The main catchment area of Kantli 
river is formed by the meeting of major drains of adjoining area of Khandela, 
Shrimadhopur, Neemkathana and Udaipurwati tehsil. Kantli river is fully 
developed near village Guhala of Neemkathana district and flows about 95 km 
through various villages Pachalangi, Bagholi, Nourangpura, Kankaria, 
Deeppura, Kakrana, Kaid, Chhawsari, Bhatiwar, Natas, Bhadunda, Islampur, 
Khudana, Alipur, Dhatrawala. It enters Churu district near Ranjitpura in Pilani 
tehsil of Jhunjhunu district and disappears in the sandy dunes near Naurangpura 
in Churu district. The catchment area of Kantli river is about 700 square km. 

In the last 30 years, the Kantli river flow and reached its last end mainly 
in the year 1996 and in the years 2010 and 2019, after flowing from Guhala, it 
became extinct near village Pachalangi. Following are some of the main reasons 
for the limited flow area of Kantli River. 

1. Continuous reduction of rainfall in the catchment area of the river and 
change in rainfall pattern. 

2. The inflow of water has been controlled by the concept of field water 
in the field and along with the independent catchment area has 
reduced due to the expansion of agricultural sector. 

3. In the catchment area of the river, like other areas, the inflow of water 
into the river is not converted into run-off due to over-exploitation of 
groundwater. 

17 Numbers of dams/anicuts have been constructed by the Water Resources 
Department in the catchment area of Kantli River, out of which 8 dams are 
located in Sikar, 9 dams are located in Neemkathana district the list of which is 
attached. 

Brief description of Kantli River 

The rainfall data of the last 29 years of rain gauge stations Khandela, 
Shrimadhopur, Neemkathana and Udaipurwati located in the river basin is as 
follows. 

SL 

No. 

2 

3 

4 

5 

6 

Year 

1995 

1996 

1997 

1998 

1999 

2000 

Udaipurwati 

935 

1191 

593 

430 

259 

263 

Total Rainfall In Tehsils ( in mm ) 
Khandela Neemkathana 

694 

890 

351 

163 

332 

290 

Shrimadhopur 
744 

1185 

528 

485 

265 

278 

ra 

De 

De 

Va 

Va 

ra 
De 221 
De 

De 
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SL 

No. 

9 

10 

11 

12 

13 

14 

15 

16 

17 

18 

19 

20 

21 

22 

23 

24 

25 

26 

27 

28 

29 

Year 

2001 

2002 

2003 

2004 

2005 

2006 

2007 

2008 

2009 

2010 

2011 

2012 

2013 

2014 

2015 

2016 

2017 

2018 

2019 

2020 

2021 

2022 

2023 

Udaipurwati 

240 

117 

567 

328 

421 

285 

394 

484 

187 

750 

596 

511 

482 

549 

349 

456 

341 

578 

869 

279 

549 

485 

478 

Total Rainfall In Tehsils ( in mm) 

Khandela 

136.5 

615 

210 

316 

251 

413.10 

345 

323 

242 

330.90 

562 

Neemkathana Shrimadhopur 

350 

207 

524 

417 

719 

384 

342 

555 

336 

1124 

849 

680.5 

510 

553 

563 

650 

429 

838 

619 

575 

581 

412 

701 

401 

126 

466 

323 

492 

332 

148 

505 

266 

695 

369 

389 

529 

504 

300 

674.5 

423 

810.5 

1018 

733 

698 

602 

523 

EXecutive Engineer 
Water Resources division 

Sikar 

24



Neemki Bund 

Neemki 

Neemki 

Khandela 

1.09 

27.3600 

75.3500 

129 

|Department |Department 

to 
Panchayati 

Raj 

Transferred 

by 
Water 

Resources 

7 

Mojipura Bund 

Mojipura 

Mojipura 

Khandela 

1.01 

27.3600 

75.2600 

232 

Department Department 

to 
Panchayati 

Raj 

Transferred 

by 
Water 

Resources 

6 

dkjksgh cka/k 

Karohi 

Karohi 

Khandela 

0.69 

27.4000 

75.3500 

156 

Department Department 

to 
Panchayati 

Raj 

|Transferred 

by 
Water 

Resources 

5 

Kalikhera Bund 

Kalikhera 

Kalikhera 

Khandela 

0.76 

27.373 

139 

75.3545 

Department Department 

to 
Panchayati 

Raj 

Transferred 

by 
Water 

Resources 

4 

Basri Bund 

Basri 

Basri 

Khandela 

0.54 

27.3500 

75.3500 

157 

|Department Department 

to 
Panchayati 

Raj 

Transferred 

by 
Water 

Resources 

Anicut Budwali dhani 

luharwas 

luharwas 

Khandela 

0.16 

27.69116| 75.577472 

NIL 

kotri 

kotri 

Water Resources Department 

irrigation Project 

luharwas 

luharwas 

Khandela 

2.04 

27.4155 

2 

75.3139 

836.38 

Kotri Minor 

Water Resources Department 

kotri 

kotri 

Paniharwas 

Sevli Bund 

Paniharwas 

Khandela 

0.25 

NIL 

27.63903 75.4465 19 

Departmnent Department 

to 
Panchayati 

Raj 

Transferred 

by 
Water 

Resources 

Pound/Dam Name of 

S.no. 

Village 

Gram 
panchayat 

Egecutive Agnecy 

(MCUM) Capicity 

Panchayat Samiti 

Latitude |Longitude C.C.A. 

Gross Storage 

District -Sikar 

List 

of 
Dams/Anicuts 

constructed 

by 
Water 

Resources 

Department 

25



Water 

Re_ources 

Division 

Sikar 

Executive Engineer 

Mandawara 
Anicut 

Mandawara Mandawara Udaipurwati 

0.36 

27.72359 75.580306 

116 

Department Department 

to 
Panchayati 

Raj 

Transferred 

by 
Water 

Resources 

8 

Manaksas Anicut 

Manaksas 

Manaksas 

Udaipurwati 

0.189 

27.76046 

75.6308 

70 

Department Department 

to 
Panchayati 

Raj 

Transferred by 

structure 

Anicut 

7 

Mansa Mata 

Khoh 

Manaksas 

Udaipurwati 

0.52 

27.78647 

75.628244 recharge 

water 

6 

Ponkh Bund 

Ponkh 

Ponkh 

Udaipurwati 

1.33 

27.736 

75.601 

819 

5 

Mawata Bund 

Mawata 

Jahaj 

Udaipurwati 

1.14 

27.7218 

75.6041 

364 

Water Resources Department Water Resources Department Water Resources Department 

bund 

dhani 

Niranka ki dhani 

Chhapoli 

Udaipurwati 

1.26 

27.715 

75.5507 

Niranka ki 

302 

Water Resources Department 

Gavandi Bund 

Gavandi 

Gavandi 

Neemkathana 

0.60 

27.7022 

75.8458 

100 

Department Department 

to 
Panchayati 

Raj 

Transferred 

by 
Water 

Resources 

Ranasar Bund 

Ranasar 

Ranasar 

Neemkathana 

4.41 

1040 

27.6353 

75.6461 

Bhudoli 

Bhudoli 

2.58 

664 

Neemkathana 

27.6961 

Bhudoli Bund 

75.6142 

Water Resources Department Water Resources Department 

District -Neemkathana 

Water Resources 

26
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pHjc5: rsT/ e/2024/16 

3TYAI Ya ÞHG 107-117 fic# 25.04.2024 

600 HR UTH 

HsrGI q 1000 

1 fo+j 

5 fabj 
f 

0.3143 

5 

fab 

08 

15 

H 1280 

460 

f 3TqUG 

fai 16/5/24 

816 

40 

112 

116 
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HiE: lsR//2024/ 

750 c 

R 0.95 

0.2260 

6 

1466 

1540 

136 

604 

59



Email id- tdr.chw@gmail.com, Phone No.- 220014 

GH0G/Ia/ 2024/ (ull -6 

fag-s Iu zta frcVU ERI YO original application �. 59/2024( 

03.2024 $ HHqy | 

25.04.2024 H I 

gRI yORU original application 7. 59/2024( cz) afra gHR quG 3¢H 

sbHÍ/IGg/2024/ 46l-6 

60
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fotell 

13 

zfry-03 

57 

1000 f 

-q4 98 1. 3ferchc(H 254 f 

fagiai 

1000 ft. 

RTH 70 &T. 3rfehdH 189 . 

fasTai 

1600 Ì. 

tH 18 1. 3rfercbH 146 4. 

61



- 106 

1000 . 

TGH 80 HT. 34fchcH 30 

500 

14 46 T. 34fecocH 1000 1. 

1800 t. 

y4 42 Ì. 3fch|H 150 41. 

62



63 

HT YATygT - 06 

3HTye - 25 

1250 4) 

T4 8. 3rfercbcH 36 1. 

1000 H. 

14 20 H1. 34fjchH 140 . 

763 t. 

TH 50 1. ftbcH 180 ). 

63



3111G TH 

Ta- 03 

1300 

yTH 170 1. 3ferhcH 1260 . 

HEYHYR 

1800 

GH 20 fT. cpGH 170 . 

fagat 

500 T. 

tH 1045 1. 3feodH 1840 1. 

64



qerfui- 0 

1400 . 

rH 288 1. 3fpc|H 800 f. 

gerftui 

1900 

yT4 26 1. 3fCoCTH 34 . 

65



feis;- 2. losl3o3y 

�BÁlCIGIR (o31.) 

o-60S. 

66
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Regional Office 
Rajasthan State Pollution Control Board LIFE 

Shtv Singhpura Housiua Board, Nawalgarh Road, Slkar-33Z001 
Phone: 01572-240009, c-uall: rorch.slkarOLnalLcOm 

y.9 219, 244,a9t à 303 

toos)24 

C:S. 

LIFE 

Hseikge (3.) 
dNS ) 

Lfestyle ior 
Ewronment 

o9) 693d 
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72



73

Annexure-14



74



75

Annexure-15



76



{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Form","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }

